










PRL. DISTRICT AND SESSION JUDGE
YADAV K

VIII ADDL. DISTRICT & SESSIONS JUDGE
Cause List Date: 10-12-2020

Sr. No. Case Number Timing/Next Date Party Name Advocate

1 Crl.Misc. 1577/2020
(ARGUMENTS.)

SABU.R, DEAD, REP. BY
AYESHA
Vs
THALAGHATTAPURA POLICE
STATION

NAVEEN
KUMAR. P.

2 Crl.Misc. 1455/2020
(ORDER)

BALAKUMAR ALIAS BALA
MURALI
Vs
MADANAYAKANAHALLI
POLICE STATION

HARISH
PRABHU S.

3 Crl.Misc. 1506/2020
(ORDER)

SATISH
Vs
MADANAYAKANAHALLI
POLICE STATION

NAGENDRA
PRASAD B. M.

4 Crl.Misc. 1649/2020
(Objection)

MOHAMMED RASAL
Vs
ELECTRONIC CITY POLICE
STATION

C. B.
BUDRAIAHA

Cases listed below are adjourned due to Covid 19
5 Crl.Misc. 1398/2020

(HEARING)
14-12-2020 MANOJ VISHWAKARMA ALIAS

MANOJ KUMAR ALIAS MANOJ
Vs
AVALAHALLI POLICE STATION

SURESH
ASSOCIATES

6 SC 319/2018
(CALL ON)

21-12-2020 AVALAHALLI POLICE STATION
Vs
A2. ASHOK

A

7 SC 27/2020
(HBC)

30-12-2020 KADUGODI POLICE STATION
Vs
A1. GIRIJAMMA

A

8 SC 62/2019
(HEARING)

06-01-2021 SOLADEVANAHALLI POLICE
STATION
Vs
A1. RAJESH

A

9 CRL.A 89/2018
(NOTICE)
IA/1/2018

06-01-2021 HOSKOTE POLICE STATION
Vs
SYED ELIYAZ

PUBLIC P

10 SC 89/2018
(CALL ON)

06-01-2021 ELECTRONIC CITY POLICE
STATION
Vs
A1. HARISHA @ HIRI

11 SC 351/2018
(Evidnce)

08-01-2021 KUMBALAGODU POLICE
STATION
Vs
A2. SHASHIRAJ ALIAS SHASHI
KUMAR

A
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PRL. DISTRICT AND SESSION JUDGE
YADAV K

VIII ADDL. DISTRICT & SESSIONS JUDGE
Cause List Date: 11-12-2020

Sr. No. Case Number Timing/Next Date Party Name Advocate

1 M.A. 141/2020
(HEARING)
IA/1/2020
IA/2/2020
IA/3/2020

CHOWDAMMA
Vs
VENKATALAKSHMAMMA

S. NARASIMHA

2 M.V.C. 508/2014
(Await Notice)

NAVEEN ALIAS NAVEEN
KUMAR
Vs
KUMAR S

GIRIMALLAIAH

3 R.A. 88/2018
(CALL ON)
IA/1/2018
IA/2/2018

N. ASHOK
Vs
AKKAYAMMA

P M GOPI

4 M.C. 213/2020
(Objection)

Darshan Aiyappa B T
Vs
Gayathri C P alias Nandini

T A
Karumbaiah
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Cause List of IX Addl. District and Sessions Judge,  
Bengaluru Rural District, Bengaluru. 

Dated: 11-12-2020. 
 

Morning Session 

Criminal 
1. SC 271/2018 

2. SC 357/2019 
3. SC 340/2019 

4. SC 310/2019 
5. SC 3/2020 
6. Crl. A 35/2020 

7. SC 97/2020 
8. Spl. C 68/2020 
9. SC 247/2019 

10. Spl. C 8/2019 
11. Spl. C 190/2015 
12. Spl. C 148/2015 
13. Spl. C 106/2015 
14. Spl. C 182/2014 
15. Spl. C 167/2014 
16. Crl. R.P 30/2020 

Civil 
 

17. R.A 14/2017 
18. Misc 11/2016 
19. G & WC 38/2018 
20. A.S 66/2019 

 

 
 
 

 
 

 
 

Afternoon Session 

Civil 

21. Misc 49/2020 
22. Misc 52/2020 
23. Misc 53/2020 
24. P & SC 39/2020 
25. RA 183/2020 
26. RA 11/2020 
27. RA 7/2016 
28. RA 10/2016 
29. P & SC 10/2017 
30. RA 29/2020 
31. MA 65/2020 
32. P & SC 6/2020 
33. MA 77/2020 
34. A.S 65/2019 
35. A.S 69/2019 
36. A.S 71/2019 
37. A.S 72/2019 
38. MA 43/2013 
39. RA 103/2016 
40. RA 123/2018 

Criminal 

   
 

 

 
 

 
 
 

nil 

  
                Sd/- 

Date : 10-12-2020.                 IX Addl. District and Sessions Judge, 

Place : Bengaluru.                Bengaluru Rural District, Bengaluru.  
 

 
 
 


